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(2) A copy of each of the follow-
ing papers (Hindli and English ver-
sions) under sub-section (1) of sec-
tion 618A of the Companies Act,
1956: —

(i) Review by the Government
on the working of the Instrumen-
tation Limited, Kota, for the year
1972-73.

(ii) Annual Repott of the Ins-
trumentation Limited, Xota, for
the year 18972-73 along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon, [Placed in
library. See No. LT-8044|74)

(3) A copy of the Annual Report
(Hindi and English versions) of the
Patent Office for the year 1972-73
under section 155 of the Patents
Act, 1970. (Placed in Library. See
No. LT-6945/174).

1313} hrs.

AMENDMENTS TO DIRECTIONS
BY THE SPEAKER

SECRETARY-GENERAL: Sir, I lay
on the Tabel a copy of the amend-
menis to Direction 2 and a copy of
Direction 13A issued by the Spea-
ker under the Rules of Procedure and
OConduct of Business in Lok Sabha.

13.14 hrs.
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following message
received from the Secretary-General
of Rajya Sebhat~

“In accordance with the provi-
sions of sub-rule (6) of rule 186 of
the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation (No. 2)
Bill, 1874, which was passed by the
Lok Sabha at its sitting held on
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the 20th April, 1874, and transmit-
ted to the Rajya Sebha for its re-
commendations and to state that
this House has no recommendations
to make to the Lok Sabha in regard
to the said Bill.”

13.15 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESQOLUTIONS
ORTY-FIRST REPORT

SHRI G. G. SWELL (Autonomous
Dastriets): 1 present the Forty-first
Report of the Committee on Private
Members Bills and Resolutions

13.153 hrs.

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
SCHEDULED TRIBES

REPORTS OoF STUuDY TOURS OF STuDY
GROUPB

SHRI D. BASUMATARI (Kokra-
jhar): I beg to lay on the Table a
copy each of the following Reports
of the Study Tours of the Committee
on the Welfare of Scheduled Castes
and Scheduleg Tribes:—

(1) Report of Study Tour of
Study Group I of the Com-
mittee to Calcutta, North
Laklumpur Arunachal Pra-
desh and Dibrugarh during
October, 1973,

(2) Report of Study Tour of
Study Group II of the Com-
mittee to Orissa and Cal-
cutta during October, 1973.

() Report of Study Tour of
Study Group I of she Cem-



